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about 50,000. private (shallow) tubewells 
and 1,000 State (deep) tubewells. 

(b) The total area to be irrigated by 
groun(Jwater schemes is estimated at 1.5 
million acres per annum. 

Wage Board For Workers in Film 
Industry 

*1175. SHRI S. KUNDU: Will the 
Minister of LABOUR AND REHABILI-
TATION be pleased to state: 

(a)' whether Govemment appointed a 
Study Group in 1965 to 1'0 into theques-
tmn of appointment 'of National Wage 
Board for workers in the Film Indnstry ; 

(b) if so, the main recommendations 
thereof; 

(e) when Govemment propose to 
appoint a National Wage 'Board for workers 
in ·the Film· Industry ; and 

(d) the reasons for the delay in arrhing 
at a decision to appoint. such a wage 
board? 

THE MINISTER OF LABOUR ANn 
REHABILITATION {SHRI HATHI): (a) 
Yes, Sir. 

(b) The Group recommended the 
appointment of a Centrol Wage Board for 
Film Industry. 

(c) and (d). It is proposed [0 take up 
this m.tter "fter the Report of the Bipartite 
Committee on Wage- Boe.Tos constituted by 
the Standing Labour Commit,ee at its last 
Session on 30th September 1967, has been 
made available. 

. -unemployment ,..,...,. SCtheae 

*1I77.SHRI K.M. ABRAHAM: 
'SHRI K. RAMAN I : 

Will the Minister of LABOUR AND 
'REHABILITATION be pleased to state: 

(a) whether Government have circulated 
the proposed Unemployment Insurance 
acheme to Central Trade Union Organisa-

· . .rons; and 
(b) if so, whether Government Ilave 

.~ their reaction ? 

. tnm , DEPUTY MINJSTER IN THE 
/-NJIIQAItY OF LABOUR" EMPWY-

MENT AND REHABILITATION (SHRI 
S. C. JAMIR) : (a) The Draft Scheme was 
circulated to the interests concerned includ-
ing Ibe Central Worke",' Organisations in 
November, 1965. The proposed Scheme 
has also since been discussed' at tripartite 
meetings at which the Central Organisa-
tions of Workers are represented. 

(b) Yes. The Workers' Organisations 
have generally welcomed the scheme. 
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Employ_' Provident Fund Organisation 

'-11'19. 'SHltl S. M. BANERJEE 
Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state: 

ia) WlIether it is a fact ~hat a·1irm 
-of,· !liAi.Qiency Experts .;J.BCON', .was 




